GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
STARRED QUESTION NOQO. *203
TO BE ANSWERED ON 15.03.2021
Utilisation of CAMPA fund for activities other than afforestation

*203. SHRI ANIL BALUNTI:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(a) whether funds for Compensatory Afforestation Fund Management and Planning
Authority (CAMPA) are being used by States for other activities as well apart
from afforestation, if so, the details thereof’ and

(b) whether the budget of Forest Department of States has been decreased due to the
allocation of CAMPA funds, if so, the details thereof?

ANSWER

MINISTER FOR ENVIRONMENT, FOREST AND CLIMATE CHANGE
(SHRI PRAKASH JAVADEKAR)

(a) & (b) A statement is laid on the table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) & (b) OF THE RAJYA
SABHA STARRED QUESTION NO. 203 ASKED BY SHRI ANIL BALUNI
REGARDING ‘UTILISATION OF CAMPA FUND FOR ACTIVITIES OTHER
THAN AFFORESTATION’ DUE FOR REPLY ON 15.03.2021

(a) The respective State Authorities constituted under the Compensatory
Afforestation Fund (CAF) Act, 2016 prepare the Annual Plan of Operations
(APOs) for the utilization of their State Funds established under the CAF Act.
The APOs are prepared as per the provisions of the CAF Act and the Rules
made thereunder. Rule 5 (2), (3) and (4) and Rule 6 (a) and (b) of CAF Rules,
2018 provide for permissible and non-permissible activities. Accordingly, the
State CAMPA Funds are utilized primarily for regeneration and protection of
forests and plantations, silivicultural operations in forests, forest fire
prevention and control, soil and moisture conservation in forest, improvement
of wildlife habitat, etc., besides strengthening of forest and wildlife related
infrastructure, capacity building of related personnel, recurring/non-recurring
expenses of State Authority. Non-permissible activities are also listed under
the CAF Rules, 2018 and include expenses of payments of salaries and
allowances, purchase of vehicles or staff cars for officers of State Forest
Departments, construction of residential and official buildings for officers
above the Forest Ranger Officers, undertaking foreign visits, payment of legal
services not related to the management of State Authority, etc.

In addition to above statutory provisions and as the spirit of the Compensatory
Afforestation (CAF) Act, 2016 is to make up for the loss of trees, forest land,
wildlife and ecological services, in the successive meetings of State Forest
Ministers on 29.08.2019, 30.11.2019 and 17.08.2020 and in the advisory
issued to all States/UTs through DO No. NA-1/47/2020-NA dated 22.10.2020,
it has been emphasized that 80% of State Fund should be used for activities
related to development of forest and wildlife and only the remaining 20%
should be utilized for strengthening of forest and wildlife related
infrastructures and capacity building.

(b) As per the report received till 12.03.2021 from 33 State Authorities constituted
in State/UTs so far, the State/UT Plan budget of the Forest Department has not
reduced due to allocation under Compensatory Afforestation Fund. However,
the allocation under the State Plan budget (excluding allocation under CAF)
isless in the current financial vear (2020-21) in some states while it is more in
other states as compared to the last year (2019-20).The details areattached at
Annexure.
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Annexure

ANNEXURE REFERRED TO IN REPLY OF PART (b) OF THE RAJYA SABHA
STARRED QUESTION NO. 203 ASKED BY SHRI ANIL BALUNI REGARDING
‘UTILISATION OF CAMPA FUND FOR ACTIVITIES OTHER THAN
AFFORESTATION’ DUE FOR REPLY ON 15.03.2021.

2 in crore
State Plan Budget (excluding CAMPA budget)
5. No. State Authority
2019-20 2020-2021
1. Andaman & Nicobar Islands™ - -
2. Andhra Pradesh 129.86 78.60
3. Arunachal Pradesh 14.84 6.27
4. Assam 188.51 186.16
5. Bihar 643.87 450.00
6. Chandigarh* 2 .
T Chhattisgarh 855.16 921.29
Dadra & Nagar Haveli**
8. Daman & Dia 39.17 36.10
9. Delhi 71.00 48.71
10. Goa** 102.95 137.24
11. Gujarat™* 1374.60 1148.46
12. Haryana 135.40 145.77
13. Himachal Pradesh 158.45 25546
14. Jammu & Kashmir* - -
15. Jharkhand 453.31 371.00
16. Karnataka 881.44 788.24
17. Kerala 255.82 267.47
18. Ladakh*** - =
19. Madhya Pradesh 1355.98 1602.15
20. Maharashtra 2516.25 2209.32
21. Manipur 24.43 23.03
22, Meghalaya 85.80 91.30
23. Mizoram™* 86.03 84.24
24. Odisha 279.85 264.90
25. Punjab 43.44 44.06
26. Rajasthan 202.98 251.23
27. Sikkim 95.77 67.85
28. Tamil Nadu 187.07 115.01
29. Telangana 49.66 167.40
30. Tripura™* 134.94 165.94
31. Uttar Pradesh 957.57 529.94
32. Uttarakhand 360.91 354.28
33. West Bengal 289.31 137.20

* These States/UTs have reported that their State Plan Budget has not reduced due to allocation of CAMPA fund
*ncludes salary, establishment expenses etc.
#3adakh is newly formed UT
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Y ¢ YaT 2, I8 2T SR 3R 98 public domain § YT SN 9 &A1Y & f&U
9 34T B P B B

DR. FAUZIA KHAN: Sir, with your permission, | would like to put this question to the
hon. Minister. Speaking of afforestation, we spend such a lot of money on planting
trees through various schemes, whether it is CAMPA or any other fund. After all, it is
the taxpayers' money. Many of these trees are not visible because many a time they
are planted where there is no water.

MR. DEPUTY CHAIRMAN: Please put your guestion.

DR. FAUZIA KHAN: Sir, | would like to ask the Minister whether there is a mechanism
to know how many trees were planted, how many have survived and will there be an
audit where you would place in the public domain details like how many trees were
planted and how many have survived in various regions?

SHRI PRAKASH JAVADEKAR: Sir, the hon. Member has raised a very important
guestion. Let me assure you that we are creating a mechanism of continuous audit
where how the plants are growing, how many have survived, all this, will be mapped
and put up on public domain because that is the best system of audit that we can
have.

SHRIMATI VANDANA CHAVAN: Sir, my question was exactly the same as Dr. Fauzia
Khan has asked. | would ask only one question then. The Minister has said that he
would be putting it up in the public domain. So, when is that expected? Now
technology has reached such a level that it can all be put under the GPS. So, it
needs to be in public domain. When can we expect that to happen?

SHRI PRAKASH JAVADEKAR: Sir, preparation for declaration of this scheme is on
and as soon as it happens, we would declare it.

MR. DEPUTY CHAIRMAN: Question No. 204; Shri Vishambhar Prasad Nishad. 89
TS & IR | AW HRIGT 7301 5 @1 0 o % e ag ware fad v |
Teferg 2, $afeU 593t wae fod 9 & g 5201 <91 faemr uare i, 31y
JUAT Uz o3l supplementary guestion ‘{L@WI
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